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s New Delhi, this 1

Hon'ble Shri T.N. Bh
Hon ble Shri S.P. Bis

Zile Singh
Viliage Malha Maira

Dt . Sonepat, Harvana .. App!icant
(By Shri Umesh Singh)

Ys.
1! Chief Commissioner

Govt. of NCT of Delhi.
old Secretariat, Delhi

2. Commissioner of Police
Dethi Police, Police Hgres.
Mew Delhi . Respondents
o | ORDER(oral)
at

Hon ble Shri T.N. Bha

The app!icant hae based his claim on some

aheervations made by this Tribunal in ite order

in the army His case may however be considered as
a general ‘oandidaielre!axing the criterion of age,
if otherwise he is eligible and suitable for
lappointment as ~ a fresh candidate as Constable iIn
Delhi Police, if_the'respondents are so inclined.
From ,the impugned order, as at Annexure A, it

candidature WwWas reiected. We are not inclined to
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